
Q .A . No. 431 of 1991 (L)

Dated-. 1 0 .7 .9 2

>

H o n 'blp  Mr. s.'N . Prasad. J .M .

Case called  out several times at interval, 

none responds on behalf of either of the parties. 

Put up this  case again af.ter lur^ch.^
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